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ORDER

Learned counsel for the respondents has pointed out that the application
for amendment by the petitioner does not give the details of the proposed

amended paragraphs which they now wish to incorporate.
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2.  These objections merit consideration. In view of the same, the learned
counsel is permitted to withdraw the present application being CA No.251 with
liberty to file a fresh one. Steps be taken within one week from today and reply

thereto be filed within one week thereafter.

3, To come up on 7.9.2016.
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